
GOVERNMENT OF INDIA
MINISTRY OF LAW AND JUSTICE

LEGISLATIVE DEPARTMENT

L O K     S A B H A
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TO BE ANSWERED ON WEDNESDAY, THE 09TH AUGUST, 2017.

UNIFORM CIVIL CODE

3717. SHRI RAJESH PANDEY:

Will the Minister of LAW AND JUSTICE be pleased to state:
(a) whether the Government proposes to enact a Uniform Civil Code in the 

country;
(b) if so, the details thereof;
(c) whether the Government has recently sought any study report from the Law 

Commission on various aspects of enforcement of Uniform Civil Code in the 
country;

(d) if so, the details thereof;
(e) whether the Government has received suggestions from the members of 

various communities and organisations in order to consider all aspects of the 
action being taken to adopt Uniform Civil Code;

(f) if so, the details thereof; and 
(g) the steps taken by the Government to adopt Uniform Civil Code in the 

country in the last two years?

A N S W E R

MINISTER OF STATE FOR LAW AND JUSTICE AND 
ELECTRONICS AND INFORMATION TECHNOLOGY

(SHRI P.P. CHAUDHARY)

(a) to (g) In view of Article 44 of the Constitution of India, Government has 
requested the Law Commission of India to undertake examination of 
various issues relating to uniform civil code and to make 
recommendation thereon.

******* 


